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C Appeal No.146/ALD/2018 

 Sh. Prabodh Kumar Bajpai, Advocate for the appellant, Sh. Shivendra 

Bahadur, CGSC for ROC, Kanpur is present.  

 Ld. Counsel appearing on behalf of appellant made a request that some time 

may be given for filing affidavit of service. Prayer is allowed. Affidavit of service 

may be filed within seven days. 

 List the matter on 24
th
 October, 2018. 
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